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CM I Prod ction A ta t1, Light g 
tant and Floor Assistants la 

Doordars an 

1 221 . SHRI DA YA RAM SHAKY A : 
Will the Minis ter of  INFORMATION 
AND BROADCASTING be p leased to  
sta te : 

(a) number of Casua l  Product ion 
Assistants, Light ing Assistnts and Floor 
Assistants working in Doordarshan�  

(b) the reasons for not giving such 
Casual s taff long term contract (permanent) 
e ither on the basis of  worki ng days or by 
interview; 

{c) the reasons for not giving prefe-rence 
to the Casual staff i n  i nterviews held or to  
be  held ; and ·  

(d) the deta i ls of  t he Product ion 
Assis tants, Light ing As is tan t  and Floor 
Assi11 tants who have been working si nce 
1981 and have appeared ia  the interview 
held i n  Delhi T .V .  and INSAT-B but not 
selected so far, w i th  reasons there for ? 

THB MINISTER OF STA TB OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DE­
PARTMENT OF PARLIAMENTARY 
AFPAIRS (SHRI H .K.L.  BHAGAT) : 
(a) and (d) The informat ion is  being 
col lected and wi l l  be la id on the Table of 
the House in d ue course. 

(b) a nd (c) Doordarsha n Kendras 
engage the services of persons for working 
on casual ba i to meet essent ia l  pro­
gramme requirements when the regu lar 
i ncumbents of the posts i n  ques t ion are 
absent  for abort spe l l s  due to leave , trai n ­
i na etc. Penons . a ppoin ted on  casual 
basia cannot be offered regu lar  appoint  -
moots because others appoin ted on the 
basis of procedures prescribed for regular 
appointment to  these posts are already 
available. As and when regu lar vacancies 
arise io these posts ,  they are adver t ised 
according to the prescribed procedures .  
The casual appointees can apply whenever 
such vacancies are advertised . The i r  a ppl i ­
cations w i l l  be du ly  considered prov ided 
tbe7 fulfil the requisite cond i t ions .  

Strengtbenblg of Industrtal Relations 
Mo Hering Units 

1 222 . SHRIMATI JAYANTJ PAT-
NAIK : W i l l  the Minis ter of LABOUR 
AND REHABILITATION be p leased to 
s t a t e : 

(a) whe ther teps have been takeo by 
Government for fur ther s t reng thening and 
a nd expend i ag th e indus tria l  rela t ions 
m on i tering un i t  ; 

(b) whether Government have a lso a 
proposa l to undertake a survey of sens i­
t i ve areas and conduct s t udies on causes 
of unres t ;  a nd 

(c) wba t other tep arc propscd to be 
taken to er te  better labour rel t ioo 
a tmo pbere in i ndu tr ia l  es tabl ishments ? 

THE MINISTER OF STATE IN THE 
MINISTRY OP LABOUR AND REHA­
B ILITATION (SBRI DHARMAVIR) : 
(a) The funct ion i ng of the Labour Rela­
t i ons Moni teri og Uni t which has been se t 
up  with a view to keeping a c lo  e wa tch 
on the i ndus t r ia l  rela t ions s i tua tion i o  the 
country is under constant  review. In order 
to s t rengthen tbe ex ist ing mooi tering 
a rrangement i n  the Sta tes Cen tral  Govern­
men t  has advised the State Governments 
to take steps for providing scbeme(s) i n  
their  re: pect i ve S ta te P laas. 

(b) and (c) Po ib i l i t ics of under taking/ 
ponsoring s tud ies on i ndustr ia l  re la­

t i ons in i ndustr ia l ly ens i t ive areas a re 
under examina• , ion .  Industr ia l  relat ions 
i n  important  i ndustr ic a re being discussed 
in Tripart i te Commi t tees be i ng held from 
t ime to t ime wi tb a vie w to resolvi ng out­
s tanding i s  ues and s trentben i ng labour­
ma nagement rela tions . 

Performance of Public Undertaldnp 
Manufacturing Chemlcal1 

1 223.  SHRI N.K.  SHEJWALKAR : 
Wi l l  the Min ister of CHEMICALS AND 
FERTILIZERS be plea cd to s ta te : 

(a) the performance of Publ ic Under­
taking Companie which have been  manu­
factur ing chemica ls dur i ng the las t  one 
yaer end ing 30th June, 1984; and 
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(b) t he figures of tot a l  prod uc tion a nd 
loss a nd pro6 t pec i fy ing the amount pen t  
by t he e compa nies on  Resea rch and 
Deve 1.opmen t ? 

1 .  Hi ndus tan  Insect ic ides Ltd . ,  New 
D Ib i .  

2. H i ndus tan Organic Chemica ls 
Ltd . ,  Rasayani  (Maharashtra) . 

3 .  Southern  Pes t i cides Corpora t i  on 
L td . ,  Hyderabad . 

THE M INISTER OF STATE IN THE 
M I NI TRY OF CHEM ICALS A ND 
FERTfLIZERS ( HRl  R .C .  RATH) : (a) 
and ( t,} A t  presen t  the fol lowing three 
Compan ies a re produc ing chemica l and 
pe t icides i n  t he Pub l ic S ctor : 

A tatement showing  the i r  p r formance 
dur ing t he last one year end ing 30th June ,  
1 984 i s  a t tached.  

Statement 

Hindustan Insecticides Limited 

( i )  Product ion (July 1 983 to June 1984) 

1 .  Technical grade pe t icide 9650 .8  tonnes 
2. F rmu l a ted pe t i c ide 

(a ) Sol i d  
( b )  L iquid 

1 6866. 5 tonnes 
92.0 K .L . 

(ii ) Profit 
J u ly 1 983 -June 1 984-R . 6. 1 3  lakhs 

( i i i )  Expe ndHur :  on Resea rch a nd Development  
Ju ly 1 983-June 1 984 - R  . 1 2 .00 lakhs (Prov. ) 

Hiadu I n Organic Chemical Ltd . 

(i) Pr duct ion 
J uly 1 983 to June 1 984 96,21 9 tonnes 

( i i )  Profit 

J u ly 1 983 to June 1 984-Rs . 365 . 99 l akhs . 

( i i i )  Exper1d i t n re on Research and Deve l opmen t 

J u l y  1 983  t o  J u ne 1 984-Rs . 9 .86 l akhs 

Soutbcm Pesticides Corporatioa Ltd. 

Apri l  '83/March '84 Apr i l -June '84 

( i )  Production 

BHC 501% wdp 

BHC 10o/c Dust 

( i i) Profi t 

5 1 60.90 tonnes 

191 5 . 55  t on nes 

Apr i l ' 83-March 184-Rs . 1 0.83 lakbs 
Apri l-June '84 -Rs. 1 2 .08 Jakhs 

' � 
( i i i )  Exp�od i t u re on  Research and Development-Ni l  

l S96. 15  tonne 




